
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI 

EA No. 6/2025  

in 

OA No. 684 of 2023 
 

IN THE MATTER OF:    

Sandeep        …Applicant 

Vs 

JR Group Power Automobile India Pvt. Ltd & Ors.    …Respondents 
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1 Report of the Joint Committee with regard to 

preparation of Remediation/Restoration/Rejuvenation 

Plan 

1-6 

 

Date: 21.03.2025 
Place: New Delhi 

Filed By 
 

 
Rahul Khurana, Advocate 

Counsel for HSPCB 
09811894060 

Email: rkhuranalegal@gmail.com 
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